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l«»nrtny ol Hindi by Government 
Euptoyecs

7435. SHRI PIUS TIRKSy:

SHRI RAGAVALU
MOHANARANGAM:

WU1 the Minister of HOME 
AFFAIRS be pleased to state;

(a) whether it is a fact that it is 
obligatory for all Central Govern
ment employees, from Hindi or non- 
Hindi speaking areas, to learn Hindi 
and secure a minimum qualification 
in that language;

(b) whether it is also a fact that 
their future prospects depend upon 
securing prescribed proficiency in 
that language; and

(c) if so, the reasons for giving 
preferential treatment to people 
knowing Hindi and invidious treat
ment to those who do not know it?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME 
AFFAIRS (SHRI DHANIK LAL 
MANDAL): (a) Yes, Sir. T ra in in g  
in Hindi has been made obligatory 
for Central Government employees 
except Class-IV employees, staff of 
industrial establishments and work- 
charged staff under the Presidental 
Order of 27th April, I960.

(b) No, Sir.

(c) Does not arise.
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Economic Upliftment in Sixth Plan

7437. SHRI GIRIDHAR GOMANGO: 
SHRI PRASANNBHAI 

MEHTA:
SHRI R. V. SWAMINATHAN:

WUI the Minister of PLANNING 
1m pleased to state.-

(a) the strategy adopted for econo
mic upliftment of have nots by the 
Planning Commission in Sixth Five 
Year Plan;

(b) the implementation instruments 
to be introduced in administrative set 
up to achieve the target; and

(c) the procedure adopted at differ
ent level to spend the earmarked 
money in time in time-bound pro
grammes?

THE PRIME MINISTER (SHRI 
MORARJI DESAI); (a) The principal 
objectives of the Draft Five Year 
Plan 1978—83 are: the removal of 
unemployment and significant under
employment; and appreciable rise in 
the standard of living of the poorest 
sections of the population; and pro
vision by the State of some of the 
basic needs of the people in these 
income groups.

The strategy proposed for higher 
employment generation is to accord the 
highest priority to agriculture and 
.allied activities, village and small scaftfc 
Industries and area planning for 
integrated rural development Speci
fic programmes of direct transfers of 
basic services to the target population 
group are also provided. Further, to 
Alleviate poverty and reduce inequali
ties a number of economic and social 
policies have been proposed in the 
Draft Plan, like land reforms, organisa
tion of fte rural poor, technical sup

port and input provision for poorer 
sections of the population. Details are 
contained in the Plan document.

(b) and (c). The plan makes a num
ber of proposals for strengthening the 
machinery for monitoring and imple
mentation of Plan programmes and 
projects, particularly at the block and 
village level Voluntary agencies will 
be involved in preparation and tarnle- 
mentation of Plan schemes at area 
level.

The details are contained in the Plan 
document
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